As on 29.03.2016

Details of funds released under Plan for meeting recurring expenditure on Family Courts

Name of State Year Amount released under Plan
(Rs. in lakhs)
Bihar 2002-03 20
2006-07 200
2007-08
Chhattisgarh 2002-03 10
2003-04 10
2004-05 -
2005-06 90
2006-07 -
2007-08 20
2008-09 -
Kerala 2002-03 20
Madhya Pradesh 2002-03 70
Jharkhand 2003-04 20
Maharashtra 2004-05 20
Punjab 2003-04 20
Delhi 2002-03 130
2003-04 20
Tripura 2002-03 10
2005-06 20
Uttarakhand 2002-03 30
West Bengal 2002-03 10
2007-08 35
Guijarat 2002-03 30
Manipur 2002-03 10
Assam 2003-04 40
Nagaland 2003-04 20
Mizoram 2010-11 40
Orissa 2010-11 80
2011-12 20
Karnataka 2003-04 20
Rajasthan 2010-11 70




Details of funds released under Non-Plan for meeting recurring expenditure on Family Courts

Name of State Year Amount released under Non-Plan
(Rs. in lakhs)
Bihar 2002-03 10
2003-04 10
2004-05 10
2006-07 10
2008-09 100
2009-10 -
2010-11 -
2011-12 -
2013-14 500
2015-16 310
Chhattisgarh 2005-06 25
2007-08 30
2008-09 -
2014-15 100
Kerala 2002-03 10
2003-04 10
2004-05 10
Madhya Pradesh 2002-03 35
2003-04 35
2004-05 35
Jharkhand 2003-04 5
Maharashtra 2007-08 20
2008-09 20
2009-10 920
2010-11 105
2011-12 100
Nagaland 2011-12 40
Orissa 2010-11 25
Punjab 2003-04 10
Tamil Nadu 2007-08 30
Tripura 2002-03 5
2003-04 5
2005-06 5
2007-08 9.08
2012-13 75.00
Uttarakhand 2002-03 15
2003-04 15
2004-05 12.35
2010-11 210
Uttar Pradesh 2014-15 375
West Bengal 2007-08 35
Mizoram 2009-10 10
2010-11 10






